IList of cases in which Electronic Service of process has taken place during the month of JANUARY 2024

District Court Case Type Case No. Date ofPetitioner Advocate Advocate Advocate Date o
Room Registration Name VS Mobile email ID Electroni
Respondent Number ¢ Service

Name of
Process

ISH. SANJEEV KUMAR AGGARWAL,CENTRAL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01

2 [DR. KAMINI LAU, DISTRICT JUDGECENTRAL |NIL
(COMMERCIAL COURT)-02

3 |SH. ILLA RAWAT, DISTRICTCENTRAL |NIL
VUDGE, (COMMERCIAL COURT)-
03, TIS HAZARI COURT, DELHI

4 MS ANIL KUMAR SISODIA,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

5 |SH. UMED SINGH GREWALICENTRAL |NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-05

6 [MS. BARKHA GUPTA, DISTRICICENTRAL |NIL
UVUDGE, (COMMERCIAL COURT)

7 [MS. KAVERI BAWEJA, DISTRICTICENTRAL [NIL
WUDGE, COMMERCIAL COURT-07

8 |SH. AMIT KUMAR, DISTRICTCentral INIL
WUDGE, COMMERCIAL COURT-08

9 [SH. DEEPAK GARG, DISTRICT|Central 1309 ICS (COMM.) ICS 13-12-2023 IMuneer Khan VgFeroz 9210804751 |- 03.01.2024
WUDGE, COMMERCIAL COURT-09 THIRD (COMM)/15 Zubair Ahmed  [Khan
[FLOOR [78/2023
[EXTENTI
ION

IBLOCK




District

Court
Room

Case Type Case No. Date ofPetitioner Advocate Advocate Advocate Date o
Registration Name VS Mobile email ID Electroni
Respondent Number ¢ Service

Name of
Process

HUDGE (COMMERCIAL COURT)

09 ICS (COMM.) ICS 02-01-2024 INikhil Jain VgShubham [9999877470 shubhamagl2-01.2024
[THIRD (COMM)/6/ [Rakesh Kumar  |Agarwal
IFLOOR 2024
[EXTENTI
ION
IBLOCK
1309 S (COMM.) ICS 18-01-2023 [[CICT BANKISATISH  [9213905829 manish@k{12.01.2024
[THIRD (COMM)/12 ILIMITED V4KUMAR
IFLOOR 8/2023 IFLIGHT
[EXTENTI ICENTER
ION [TRAVELS  PVT]
IBLOCK ILTD
09 ICS (COMM.) CS 19-07-2023 IPARVEEN JAIN|SUNIL 18860313311 advsg@y322-01-2024
[THIRD (COMM)/10 Vs VISHNU|GUPTA
IFLOOR l50/2023 ISONI
[EXTENTI
ION
IBLOCK
1309 ICS (COMM.) CS 12-04-2023 IMOHD ISOHEL 9899685872 23.01.2024
[THIRD (COMM)/61 IMURSALIN  VKHAN
IFLOOR 13/2023 WASID AHMED| 9268371140
[EXTENTI IGANAEIL
ION
IBLOCK
o [SH. AJAY PANDEY, DISTRICT|Central INIL
WUDGE, COMMERCIAL COURT
11 [SH. SANJAY SHARMA, DISTRICT|Central INIL
WUDGE, COMMERCIAL COURT
iz [SH. RAVINDER BEDI, DISTRICT|Central INIL
WUDGE, COMMERCIAL COURT
13 [SH. SANJEEV KUMAR SINGH,Central INIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT
14 [SH. ASHUTOSH KUMAR, DISTRICT|West INIL



mailto:shubhamagarwal1308@gmail.com
mailto:manish@klfindia.com
mailto:advsg@yahoo.com

District

Court Case Type
Room

Case No.

Date

Registration Name
Respondent

ofPetitioner

Name

Advocate Advocate Advocate Date o
Mobile email ID Electroni

VS

Number

¢ Service
of
Process

15 [MS. HEMANI MALHOTRA [West 209 IMISC DJ 690/2022  |30.08.2022 IABHISHEK 19899967518 02.01.2024
IDISTRICT JUDGE (COMMERCIAL [Extn Block] IGREEN PVTRAJ
ICOURT)-02 ILTD. VS|
[RAKESH
BAJAJ
ICS COMM 34/2023  [13.04.2023 IM/S MEDICAREJAMENDR [9599801185 02.01.2024
IPRODUCT INCJA
IVS. BLOCK]
IDEVELOPMENT
IOFFICES
ICS COMM 850/2023  [17.01.2024 [COMPASS INDIAJACHIN 9971964007 [17.01.2024
[FOOD VS|
IAZQUALITE
IND. PVT LTD
16 |SH. DIG VIJAY SINGH, DISTRICT|West 203 IRECOVERY ICS (COMM)[10-03-2023 IM/S AUTOASHIM  [9599624216 [NIL 13-12-2023
WUDGE (COMMERCIAL COURT)-03 Extn Block] 243/2023 VIKAS  SALESBHATT.
IVS. AVINASH]|
IRAI
IRECOVERY ICS (COMM)[10-07-2023 INDIAN BANKISATYAM 9871039149 .08-12-
I518/2023 IV/S MEDILABYKHARE 2023
ISYSTEMS
IRECOVERY ICS (COMM)06-11-2023 ISBI V/S JASVIN|SHALINI [9899408618 18-12-2023
843/2023 IKAUR [UPADHYA
Y
IRECOVERY ICS (COMM)[19-12-2023 IMANASH LIFE]NAGESH [9818823289 .04-.1.2024
933/2023 ISTYLE V/S SGM[WAR
[TRADING [KUMHAR
IRECOVERY ICS (COMM)(03-03-2023 ISBI V/SNIDHI 19718025439 l23-12-
220/2023 ISANJEEV IPANDEY 2023
IKUMAR
IRECOVERY ICS (COMM)[23-08-2023 IM/S AVYANISAMEER (9999918302 123-11-2023
626/2023 [ENTERPRISES |SIDHAR



mailto:abhishekgreenchem@yahoo.com
mailto:omkamartdvocate@gmail.com
mailto:legalaction@gmail.com
mailto:STAYAMKHARE@GMAIL.COM
mailto:SHALINIADVOCATE@GMAIL.COM
mailto:INFO@DEYANDKUMHAR.COM
mailto:PANDEYNIDHIKU@GMAIL.COM
mailto:SAMEER.SIDHAR@METROPOLITANLEGAL.IN

District

Case No. Date

ofPetitioner

Registration Name VS
Respondent

Name

Advocate Advocate Advocate Date o

Mobile
Number

email ID Electroni
¢ Service
of
Process

IRECOVERY ICS (COMM)19-09-2023 IABDULLAH ISWATI 17838393940 .09-01-
600/2023 [EBRAHIM  ALICHANANA| 2024
V/S VINAYL
[TUBES PVT. LTD|
IRECOVERY ICS (COMM)[10-03-2023 ISBI V/S YOGESH|NIDHI 0718025439 113-12-2023|
246/2023 IKUMAR IPANDEY
IRECOVERY ICS (COMM)(03-03-2023 ISBI V/YNIDHI 9718025439 113-12-2023
224/2023 IDHARMENDRA [PANDEY
IRECOVERY ICS (COMM)[19-01-2023 IM/S PRATIKIAMIT 1880203509 .02
[79/2023 INTERNATIONA [KUMAR |6 01.2024
L V/S M/§
IAVAANTE
INTERNATIONA
IL
IRECOVERY ICS 03-08-2023 IMEDDO IVINOD 10999558855 .06-01-
(COMM)582 ISAFEHAWK V/SYDAHIYA 2024
2023 IA TAJ SAFETY &
IWELDING
IRECOVERY ICS (COMM)02-08-2023 IM/S CLEVORAJSAAKAAR [9811600007 24-11-2024
I573/2023 IGLOBAL V/SSARDANA
IM/S  KETSAAL
IRETAILS
IRECOVERY ICS (COMM)[01-09-2023 IBANK OF INDIAVARUN 9811161300 112-12-2023)
653/2023 V/S AARTISHARMA
IPATEL
IRECOVERY ICS (COMM)(08-07-2023 ICM PLASTICSSACHIN [9.81E+010 .08-12-
I514/2023 IPVT. LTD V/YBANSAL 2023
IANKIT JAIN
INIL

7

[SH. SANJAY JINDAL, DISTRICT]
HUDGE (COMMERCIAL COURT)

West



mailto:swati@zealattorneys.com
mailto:PANDEYNIDHIKU@GMAIL.COM
mailto:PANDEYNIDHIKU@GMAIL.COM
mailto:ADV.AMITDHAMA@YAHOO.COM
mailto:LAWVINO.LEGAL@GMAIL.COM
mailto:SAAKAAR@SAAKAARSARDANA.COM
mailto:ADV.VARUNSHARMA@GMAILCOM
mailto:INSIGHTLEGAL99@GMAIL.COM

District Court Case Type Case No. Date ofPetitioner Advocate Advocate Advocate Date o
Room Registration Name VS Mobile email ID Electroni
Respondent Number ¢ Service|

Name of
Process

ISH. AJAY GUPTA, DISTRICT JUDGE[West
(COMMERCIAL COURT)

19 |[SH. NARESH KUMAR MALHOTRA,West INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)

20 [SH. ANURAG SAIN, DISTRICTINEW DELHI NIL
HUDGE (COMMERCIAL COURT)-01

21 [SH. VIDYA PRAKASH, DISTRICTINEW DELHI 25 ICOMMERCIAL ICS/COMM- [17.07.2021 IPETROMAN ISH. 10910844633 03.01.2024
WUDGE (COMMERCIAL COURT) ISUIT 245/2021 IMARKETING IRAJEEV
IDELHI VSSHARMA
INOVATECH
IPROJECTS
[INDIA

ICOMMERCIAL ICS/COMM- (07.10.2023 IYUG VITE AND|SH LAKSH[9013155901 [12.01.2024
ISUIT 529/2023 IVITTLES PVIIKHANNA
ILTD Vs VEER
ICHAUDHARY

ICOMMERCIAL ICS/COMM- (01.02.2023 IM/S JAILAXMISSH. 19099930922231.01.2023
ISUIT [78/2023 [ENTERPRISES |HIMANSH
PVT. LTD. V9U

IM/S AVIDHAWAN
INDUSTRIES
JAND ANR

22 [SH. VINEETA GOYAL, DISTRICT] INIL
WUDGE (COMMERCIAL COURT)-03

23 [MS. SAVITA RAO, DISTRICTSOUTH INIL
HUDGE(COMMERCIAL COURT)

24 [MS. ANURADHA SHUKLA[SOUTH 6, NewCommercial ICS 19.09.2022 IM/S IMOHIT 9971773474 06.01.2024
IBHARDWAJ, DISTRICT] ICourt (COMM)/55 IPREMCHAND [SHARMA
WUDGE(COMMERCIAL COURT) Block-I 2/2022 ICHANDRASWAR]
IOOP CHOUHAN]
Vs M/q
IDHAMMANI
[TRADERS AND|
RS



mailto:ALLIPCARE@GMAIL.COM

District

Court
Room

Case Type

Case No.

Date

ofPetitioner

Registration Name VS
Respondent

Name

Advocate Advocate Advocate Date o

Mobile
Number

email ID

Electroni
¢ Service
of
Process

6, ICommercial [Execution  [10.01.2024 [cici Bank Ltd VJAMREND 9871040589 [11.01.2024
ICourt (Comm.)/7/ IDipesh Rathi IRA
IBlock-I 2024 [KUMAR
6, New[Commercial ICS 10.01.2024 INarender KumarARVIND [9811088803 10.01.2024
ICourt (COMM)/25 Vs M S Om DailyKUMAR
Block-I 2024 INeeds RetailingGUPTA
[Pvt Ltd And Anr
6, NewlCommercial Misc 13.10.2023 IMEENA IASHU 10910800124 19.01.2024
Court IDJ/219/202 [TANWAR VSARORA
Block-I IMUNICIPAL
ORPORATION
|IOF DELHI
6, New|Commercial ICS 06.01.2021 IMURARILAL IS.K.BANS [1126843455 20.01.2024
Court (COMM)/19 HARISH AL
Block-I 2021 ICHANDRA
JAISWAL P. LTD|
Vs JAISHANKAR
25 [SH. SANDEEP YADAV South INIL
26 [SH. RAJEEV BANSAL [South 29, NewlCommercial IOMP (Dp5-12-2023 [Toyota FinanciaRAJESH [9958726491 [11.01.2024
ICourt (COMM.)/3 Services India LtdJANGRA(
Block-1T 017/2023 Vs Shivai UdyogP),
Private Limited
29, NewlCommercial MP (Dj15-12-2023 [Toyota FinancialRAJESH [9958726491 [11.01.2024
ICourt (COMM.)/3 Services India LtdJANGRA(
Block-11 020/2023 Vs Abaan Travels |P),
29, NewlCommercial IOMP (Df20-11-2023 [Toyota FinanciaRAJESH [9958726491 [15.01.2024
ICourt (COMM.)/27 Services India LtdJANGRA(
Block-1T 04/2023 Vs Ganesh ShivajiP),
angare
29, NewlCommercial ICS 22-08-2023 IBANK OFSOUGAT [9212173310 [saugat.sinh [16.01.2024
ICourt (COMM)/48 IBARODA Vs MRJSINHA la.gmail.co
Block-11 [7/2023 IKRISHAN
IKUMAR TIWARI
IPROPRIETOR
IOF M/S ZOOM|
IDELHI



mailto:INDOLEXLAW@GMAIL.COM
mailto:ARVINDGUPTAADV@YAHOO.CO.IN
mailto:ASHUNARORA@GMAIL.COM
mailto:unitedmark@unitedandunited.com
mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
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Advocate Advocate Advocate Date o

Mobile
Number

email ID Electroni
¢ Service
of
Process

29, NewlCommercial MP (Dj11-01-2024 [Toyota FinanciaRAJESH [9958726491 [19.01.2024
ICourt (COMM)/11 Services India LtdJANGRA(
Block-11 0/2024 Vs Sajid Khan|P),

IMohammad

Kasim Khan
29, NewlCommercial IOMP (Dj11-01-2024 [Toyota FinanciaRAJESH [9958726491 19.01.2024
ICourt (COMM)/111 Services India LtdJANGRA(
Block-1T 2024 Vs GurvinderfP),

Singh
29, NewlCommercial MP (Dj11-01-2024 [Toyota FinanciaRAJESH [9958726491 [19.01.2024
ICourt (COMM)/10 Services India LtdJANGRA(
Block-11 9/2024 Vs PradipiP),

IDahyabhai

IPanchal
29, NewlCommercial IOMP (Dp1-01-2024 [Toyota FinanciaRAJESH [9958726491 [19.01.2024
ICourt (COMM)/10 Services India LtdJANGRA(
Block-IT 8/2024 Vs Sanjay Bhikaji[P),

[Patil
29, NewlCommercial MP (Dj12-01-2024 [Toyota FinancialRAJESH [9958726491 25.01.2024
ICourt (COMM)/13 Services India LtdJANGRA(
IBlock-11 I5/2024 Vs Samiullah|P),

IMakbool Husain|

Shaikh
29, NewlCommercial IOMP (Dp2-01-2024 [Toyota FinanciaRAJESH [9958726491 25.01.2024
ICourt (COMM)/13 Services India LtdJANGRA(
Block-1T 2/2024 Vs PokharnalP),

Deepak Popatlal
29, NewlCommercial MP (Dj12-01-2024 [Kotak MahindraRAJESH 9958726491 25.01.2024
ICourt (COMM)/13 Bank Vs SandeepJANGRA(
Block-11 k/2024 Singh 728 P),
29, NewlCommercial IOMP 20-01-2024 Simentech IndiafKartik 10650560472 27.01.2024
ICourt (COMM)/2/ IPvt Ltd Vs BharafVenu(P), |,
Block-1T 2024 [Heavy Electricald 10013893954

ILtd
29, NewCommercial OMP (D18-09-2023 IM/S KOTAKJRAJEEV  [9311022102 29.01.2024
ICourt (COMM.)/2 IMAHINDRA [KUMAR
Block-11 035/2023 IBANK LTD. Vs [RANJAN

IMAHALAXMI

IENTERPRISES



mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
mailto:swatikhanna0302@gmail.com
mailto:ranjan.and.company@gmail.com

District

Case No.

Date
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ofPetitioner Advocate Advocate Advocate Date o

Name

Mobile
Number

email ID

Electroni
¢ Service
of
Process

29, NewlCommercial MP (Dj25-01-2024 IDhara Motors{J Kj9999855157 [31.01.2024
ICourt (COMM)/21 [Finance Ltd VYYADAV(P),
Block-11 9/2024 [Ram Singh
27 [SH. LOKESH KUMAR SHARMA South ko, NewlCommercial ICS 45181 IDELHI IChetan 9811735248 [15-02-2024
[DISTRICT JUDGE(COMMERCIAL Court (COMM)/51 IJACADEMY Roy
ICOURT) Block-IT /2023 IMEDICAL
ISCIENCE VY
DASWANT
ISINGH
ko, NewCommercial ICS 145246 ILOREAL SA VSK. G 26843455 nitedmark|29-02-
ICourt (COMM)/61 ILIMBESIYA [BANSAL (@unitedan [2024
Block-11 k/2023 VIGNESH lunited.co
IKUMAR
IBAUBHAI
28 [SH. LAL SINGH, DISTRICT JUDGE EOUTH- INIL
T
29 [MS. NEELAM SINGH, DISSTRICT|SOUTH- 4 ICommercial Suit CS/COMM [08-06-2023 [Vashnv  Lace[Neeraj [N/A IN/A IN/A
HUDGE AST 561/2023 \Vs. VastranifSingh
[Exports
130 [SH. AJAY KUMAR JAIN [ISOUTH- INIL
[EAST



mailto:ADVJITENDERYADAV2017@GMAIL.COM
mailto:chetan@integritaslawfirm.com

District Court Case Type Case No. Date ofPetitioner Advocate Advocate Advocate Date o

Room Registration Name VS Mobile email ID Electroni
Respondent Number ¢ Service
of
Process
IMS. ANU GROVER BALIGA ICommercial Suit |[CS 04-01-2024 l9.3E+009
[EAST (COMM)/3 ALES Vs ShriKUMAR(
2024 uhail Khan [P),
U/O9gRULE 4 |Misc 04-01-2024 [Yokohama IGAUTAM [1.0E+010
IDJ/16/202 India PrivateKUMAR(
4 ILimited Vs M/s[P),
IVikas Service]
|Station
ICommercial Suit |[CS 06-01-2024  |Vijay Lifters VsfNaveen [9.8E+009 mail@nbal--------
(COMM)/9 ISimplex Bhardwa ssiciates.
2024 [Infrastructure [j(P), net
ILtd
ICommerecial Suit [CS 06-01-2024 [Mr PawanNeeraj [.0E+010 | |-
(COMM)/8 umar Vs M/sBhardwa
2024 implex i (P)
Infrastructures|
ILtd
ICommerecial Suit [CS 10-01-2024 |V Automat Andjparmind [9.8E+009 | = |--—-----
(COMM)/2 Instruments fer singh|
0/2024 [IPvt Ltd Vs BGRlgoindi(P)
[ENERGY L
ISYSTEMS
ILIMITED
ICommercial Suit [CS 15-01-2024 [Vir Jai KhoslaNimish [9.7E+009 | = [--em-
(COMM)/2 Vs AXIS BANK[|Sharma(
6/2024 ILIMITED IP),
ICommerecial Suit [CS 20-01-2024 [Tangence |JAkshay [9.8E+009 mot ~  f---—---
(COMM)/3 |Solutions IndiaKumar(P mentione
6/2024 Pvt Ltd Vs M/S]), d
IDisruptive
[Health
Solutions Pt
ILtd
ICommercial Suit [CS 29-01-2024 [Shivam INITESH [9.8E+009 | [-m--mm-
(COMM)/5 [Transport UMAR(
/2024 IAgency Vs M/S[P),
IGannon
IDaunkerley
JAnd Company]
[Limited  And]|
Ors
ICommercial Suit [CS 29-01-2024 [Telexcel INITESH [9.6E+009 | =~ |----mm-
(COMM)/5 Information [KUMAR(
0/2024 Systems Ltd VsP),
IMahanagar
Telephone
INigam Ltd



mailto:yadavrazon@gmail.com
mailto:gautam@legalknights.in
mailto:neerajlawz@gmail.com
mailto:psgoindi@gmail.com
mailto:dk@dandklaw.in
mailto:advdevdutt263@icloude.com
mailto:rizwanoffice0506@gmail.com

District

Court
Room

Case Type

ICommercial Suit

Case No.

Ics
(COMM)/4
9/2024

Date
Registration Name VS
Respondent

29-01-2024

ofPetitioner Advocate Advocate Advocate Date o

Akg PlasticsKIRTI
Pvt  Ltd VSSARANG
IQuillon (P,
Infrasture Pvi]
ILtd

Mobile
Number

19.8E+009

email ID

not

mentione

Electroni
¢ Service
of
Process

ICommercial Suit

Ics
(cOMM)/5
9/2024

31-01-2024

IM/s Haryanalvikas
Supply ichhabra(
|Agencies VsjP),

IM/s Royal Golf]
ILink City
IProjects Pvi
[Ltd

19.2E+009

ICommercial Suit

ICS
(COMM)/6
0/2024

[31-01-2024

|Axis Bank Ltd[Dharam
Vs REENADev(P),
IChAUDHARY

19.8E+009

32

ISH. BHUPESH KUMAR

[SOUTH-
[EAST

22

ICommercial Suit

[CS/COMM
606/23

04-07-2023

[ENTERO OHIT
[HEALTHCARE [KUMAR
[SOLUTIONS
[PRIVATE
ILIMITED Vs
ICONTINENTA
IL CARGO
ICARE PVT,
ILTD. ANDy
ARS

19.3E+009

rohitkum
arg842@
gmail.co
m

15-02-
2024

22

ICommercial Suit

IcS
(coMmm)/6
“3/2023

12-07-2023

[HDFC  BANK|DHARA
ILTD. Vs MR.|M DEV
IMOHIT
IMEHTA

19.8E+009

27-02-
2024

22

ICommercial Suit

CS|
(COMM)/1
h25/2023

21-12-2023

SPJ CARGOAryan
[PRIVATE Arora
[ILIMITED Vs
IM/S  WHITE
IGLOBE ANDy
IORS.

19.0E+009

20-02-
2024

133

IMS NIRJA BHATIA

|SOUTH-
[EAST

INIL

134

ISH. RAJESH KUMAR SINGH

[SOUTH-
I[EAST

INIL

35

[SH. RAJ KUMAR TRIPATHI,

ICOURT)

[SOUTH-

IDISTRICT JUDGE(COMMERCIALEEAST

INIL



mailto:vikas.chhabra07@gmail.com
mailto:dladevlawassociates@gmail.com
mailto:dladevlawassoclatss@gmail.com
mailto:accounts@spjcargo.com

ISH. ARVIND KUMAR, DISTRICT]
WUDGE, COMMERCIAL COURT-02

District

137

ISH. CHANDRA SHEKHAR,
IDISTRICT JUDGE, COMMERCIAL
ICOURT-02

Case No.

Date

ofPetitioner

Registration Name VS
Respondent

Name

Advocate Advocate Advocate Date o

Mobile
Number

email ID Electroni
¢ Service
of
Process

101

ICS COMM

28/2022

22-01-2022

PVT LTD. V§
IRAVEE
IDAYANDEO
IDESAT

ISOLTEX TRADH...

03-01-2024

101

ICS COMM

U54/2023

19-12-2023

IARIFA  BEGUM|

IKUMAR VAID

JAKBAR

VS SURENDERSSIDDIQUH

9958298450

18-01-2024

101

ICS COMM

[399/2023

18-10-2023

ISAMIT SHARMA|
VS
INARAYANSWA
IMI.K

ARUN
IKAUSHIK

10868266171

18-01-2024

o1

ICS COMM

20/2024

09-01-2024

IBANK OH
IBARODA \E
IPRINCE
IKHURANA

JUMESH
tJOSHI

10910568669

18-01-2024

101

ICS COMM

449/2023

23-12-2023

RICH CREDIT]
IFINANCE PVT|
LTD. VS AV|
INDUSTRIES

IS&N
ILEGAL

9999397965

[20-01-2024]

o1

ICS COMM

K48/2023

16-12-2023

INDIAN  BAN
VS BYNOL
HYGIENE
ISOLUTIONS

IVEK
IKUMAR &
IMAMTA

18376821177

20-01-2024

101

ICS COMM

372/2023

[27-09-2023

M/S SIDAK
TECHNOLOGIES|
PVT. LTD. V§
M/S VASTU|
ISHOBHA FIRM

IVEDANT
IBHARDW
AJ

9999481002

24-01-2024

o1

ICS COMM

16/2024

08-01-2024

SUPPLIER  V§
M/S ZED)
IGEOTECH PVT|
LTD.

IDURGA WATERAKSHAT

IAGGARW
AL

9999505171

24-01-2024



mailto:CHAMBERSOFAKBARSIDDIQUE@GMAIL.COM
mailto:ARUNKAUSHIKADV.1971@GMAIL.COM
mailto:ADVUMESHJOSHI@GMAIL.COM
mailto:S.N.LEGALLAWFIRM@GMAIL.COM
mailto:LEGALITIESLAWFIRM@GMAIL.COM
mailto:ADVVEDANT@GMAIL.COM
mailto:LAWHAWKS68@GAMIL.COM

District

ICS COMM

Case No.

22/2024

Date
Registration Name VS
Respondent

12-01-2024

ofPetitioner Advocate Advocate Advocate Date o

Name

IPNB \E
IMUKESH RAVAT]

ISANJAY
IKUMAR

Mobile email ID
Number

9871980045

Electroni
¢ Service
of
Process

24-01-2024

101

ICS COMM

0/2024

05-01-2024

INISHI ~ GUPTA|

JABHISHE

IVS SUNITA DEVI[K

IAGGARW
AL

10811114489

[24-01-2024

101

ICS COMM

23/2024

15-01-2024

ISAVEX
[TECHNOLOGIES
PVT. LTD. V§
IAADHAR
ICOMPUTECH
IPVT. LTD.

AMIT
ISHARMA

9810589859

25-01-2024

101

ICS COMM

12/2024

03-01-2024

ISARK

HEALTHCARE
PVT. LTD. V§
I[FOLKS MOTORS
IPVT. LTD.

ISHANTAN
U
IBHARDW
AJ

10891401428

[25-01-2024

o1

ICS COMM

K52/2023

19-12-2023

ISURBHI
IENTERPRISES

PNB_ VS M/JDEOKANT]

[TRIPATHI

0711332383

25-01-2024

138

[SH. SANJEEV KUMAR MALHOTRA,
IDISTRICT JUDGE (COMMERCIAL)-
o1

INORTH-
[EAST

201, Ne
Building
IKKD

ICS(COMM)

4/2023

[27.04.2023

IMUNIRUDDIN

[IRON STORE

ARVIND

VS SHREE RAMIKUMAR

IDUBEY

loo10568669

08.01.2023

IDO

ICS(COMM)

102/2023

19.10.2023

ISTATE BANK OH

ICHANDRA
IPRAKASH DIXIT

JADITYA

INDIA VYKUMAR

ROWAT

0818911976

12.01.2024

DO

ICS(COMM)

126/2023

25.11.2023

INITIN RASTOG]|
ISV.  ABHISHEK|
IGIRI

IDEEKSHA
INT
IKAUSHIK

9999802592

16.01.2024

IDO

ICS(COMM)-

K/2024

08.01.2024

ISANJAY
IMISHRA \E
ISURAJ SHARMA

IRAVINDE

PANDEYU

R KUMAR|

9958124433

23.01.2024
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District

Date Advocate Advocate Advocate Date o
Mobile email ID Electroni
Number ¢ Service
Name of

Process

Court Case No. ofPetitioner

Room

Case Type
VS

Registration Name
Respondent

ICS(COMM) 126/2022  [10.11.2022 IANUJ JAIN VS 10213905829 27.01.2024
INARESH [KAPOOR
IKUMAR
IDO ICS(COMM) 121/2022  [20.10.2022 JANUJ JAIN VSRAKHI [9213905829 27.01.2024
JAMIT GOEL IKAPOOR
DO ICS(COMM) 130/2023 20.03.2023 IATUL JAINJRAKHI 10810099445 [30.01.2024
IPROP VS. USHAJKAPOOR
IBAJAJ
1390 [SH. BRIJESH KUMAR GARG,Shahdara 1301, New|CS ICS 13-09-2023 [STATE BANKMs. Kirti9.8E+009 [sksinghadlo1/16/202]
[DISTRICT JUDGE, COMMERCIAL ICourt COMMERCIAL) |(COMM.)4 lOF INDIA VSJ)Rana, vdeihi@g |4
ICOURT [Building, I59/2023 IMR. maU.coin
[KKD/Del ASHUTOSH
lhi [DIWEDI
ICS 19-11-2022  |[CENTRAL h. Vinay9.9E+009 [Kamaljits (01/15/202]
(COMM.)6 [BANK OFKumar nghranotly
Ku3/2022 INDIA VS. M/SiSingh gmail.c
HT om
[HARDWARE
ICS 22-02-2023 [AXIS BANK|Sh. 19.9E+009 [DEEPAKS|01/20/20
(COMM.)8 ILTD. VS. M/S|Deepak AHNIAD |24
5/2023 [ROBOTEC PVT[Sahni VOCATE
ILTD. [@GMAIL.
COM
ICS 12-07-2022 [M/S NAV{Sh. |18.9E+009 [advocatealo1/20/20
(COMM.)4 [BHARAT INikhil jain.assol24
27/2022 [ENTERPRISES Malhotra ciates(@g
IVS. M/S|, mail.com
ILAXMINARAY
AN FIN. PVT]
ILTD.
4o MS. KIRAN BANSAL, DISTRICT] ROOM  [COMMERCIAL ICS COMM21.12.2023 [STATE BANK|SHALINI|9.8E+009 |[Adadvsub¢o1/08/20
UWUDGE, (COMMERCIAL COURT) INO-57i  [CIVIL 640/2023 IOF INDIA V/SUPADHY 24
[HEMLATE AY
IPURI
ROOM  [COMMERCIAL ICS COMM([19.04.2023 [HDFC BAN%AMAN 19.9E+009 jmail@lcxi|08.01.202
INO-571  [CIVIL 203/2023 ILTD V/S AMITIKUMAR ndis.com |4
IMEHRA



mailto:advrakhikapoorhighcourt@gmail.com
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District Case No. Date ofPetitioner Advocate Advocate Advocate Date o

Registration Name VS Mobile email ID Electroni
Respondent Number ¢ Service|
of
Process
ICOMMERCIAL ICS COMM|22.12.2023 A 1.0E+010 uneshchh{08.01.202]
INO-57i  [CIVIL 643/2023 [TRADERS V/SICFHHOK 1
[UJJAWAL AR
IMADAN

[ROOM ICOMMERCIAL ICS COMM|12.12.2023 IRAJ KUMAR|PRASHA [9717764181prashantn09.01.202

INO-571  [CIVIL 618/2023 IMANGLA V/SINT l
IVIKAS IMITTAL
[BANTHIA

IROOM ICOMMERCIAL ICS COMM[19.12.2023 [RICH TIMBER|SURAJ [9.3E+009 [surajguptd10.01.202
4

INO-57i  [CIVIL 635/2023 IV/S MOHDIGUPTA

[YUNUS
[ROOM ICOMMERCIAL ICS COMM[12.01.2024 [PUNJAB ANJAY [9.7E+009 [deepal 0.01.202
INO-57i  [CIVIL 37/2024 INATIONAL UMAR I

IBANK v/
ISIYA RAM|
ICREATION

IROOM  [COMMERCIAL ICS COMM|22.12.2023 |CANARA SE/ANJEE l9.7E+009 |chopraé67 [24.01.202
v/

INO-571  [CIVIL 645/2023 ANK 91@gmail |4
USHIL ICHOPRA com
UMAR PROP]
ATYA METAL

ROOM  |COMMERCIAL ICS COMM|09.01.2024 [MANJU V/SDEEPAK [9.8E+009 |dhingradd24.01.202

INO-57i  [CIVIL 24.2024 IVINESH JAIN [DHINGR K1
A
41 [SH. SURENDER S. RATHI INIL
K2 [SH. REETESH SINGH INIL

43 [MS. PREETI AGARWAL GUPTA,North-West |[NIL
IDISTRICT JUDGE, (COMMERCIAL]
ICOURT)



mailto:muneshchhokdar@gmail.com
mailto:prashantmittal@gmail.com
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District Court Case Type Case No. Date ofPetitioner Advocate Advocate Advocate Date o
Room Registration Name VS Mobile email ID Electroni
Respondent Number ¢ Service|

Name of
Process

H.VINOD YADAV North-West

45 SH. GORAKH NATH PANDEY,North INIL.
IDISTRICT JUDGE (COMMERCIAL)

K6 SH. PANKAJ GUPTA, DISTRICTSOUTH INIL
HUDGE (COMMERCIAL) IWEST
K7 MS. SAVITA RAO, DISTRICT] INIL

WDUGE, COMMERCIAL COURT-
02/SH. VIKAS DHULL, DISTRICT]
WUDGE, COMMERCIAL COURT.

48 SH. RAKESH SYAL, DISTRICI] INTL,
UUDGE, COMMERCIAL COURT-
03/SH. AMIT BANSAL, DISTRICT]
VUDGE, COMMERCIAL COURT-03

Ko [SH. RAKESH PANDIT, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-03 [WEST

Total 85
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